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NGT/PB/07/Admn/2014/ 2207 (AD)

NOTICE

?Tg'q' Fﬁﬁ 3(fRrepTUT / National Green Tribunal

BGHIC T8, PIRHH HRY/ Faridkot House, Copernicus Marg

Dated: Q%ecember, 2022

It is notified for information of all candidates, who had applied for the direct recruitment to
the various posts against Advertisement No. NGT/PB/07/Admn./2014/209 dated 07.07.2022 and
who had applied to the post of Stenographer Grade-II against advertisement No. NGT (PB)
59/Admn/2014/Vol-111/400 dated 26.08.2020, that the following has been decided by the
Competent Authority :-

(a)

(b)

(©)

The number of vacancies stands increased / decreased as under :-

S. Name of the Post No. of Category wise Vacancies

g Vacancies "yRTSC [OBC [EWS [Ex-Servicemen
(Horizontal
reservation)

1. |Assistant (Judicial) 08 02402463 1.0} -

2. |Steno. Grade | 07 04 |01 |01 | Ol -

3. |Hindi Translator 01 01 - - - -

4. |Librarian 02 02 - - - -

5. |Steno. Grade II 06 03 01 |01 |O1 01

6. |Staff Car Driver 05 02 - 02 | 01 01

(Ordinary Grade)

All incomplete / unsigned applications / applications without photograph /
applications not in prescribed proforma and applications received in NGT after
closing date including those where the marks of educational qualification as per the
essential qualification of the respective post have not been disclosed or were not
awarded till the date of advertisement, shall be summarily rejected.

The applications received shall be shortlisted as per the criteria, tabulated as

under :
Sr. Name of | Education Qualification |Experience in Central / State
No Post as per Essential Government Departments /
Qualification Courts / Tribunals (Including
Un reserved | Reserved |Autonomous Bodies)
Category Category
(i) Assistant  |60% and 55%and |Three months and above as Law
(Judicial) |above in LLB |above in Researcher / Legal Assistant
LLB /Law Clerk in Hon’ble High

Court / Hon’ble Supreme Court
/ NGT / Central / State
Government Departments /
Courts / Tribunals (Including
Autonomous Bodies)

n2l-




(d)

(e)

Sr. | Name of Post | Education Qualification as per | Experience in Central
No Essential Qualification / State Government
Departments / Courts
Un reserved Reserved |/ Tribunals (Including
Category Category Autonomous Bodies)
(ii) |Stenographer |55% and above |50 % and above |Five years and above
Grade-I in graduation  |in graduation
(iii) |Hindi 60% and above |55 % and above |Five years and above
Translator in post in post
graduation graduation
(iv) |Librarian 60% and above |55 % and above |Five years and above
in Bachelor’s  |Bachelor’s
Degree in Degree in
Library Science |Library Science
or Library and |or Library and
information information
Science Science
(v) |Stenographer |55% and above |50 % and above |Five years and above
Grade-I1 in Senior in Senior
Secondary / Secondary /
Intermediate Intermediate
level level
(vi) |[Staff Car - - Three years and above
Driver as Driver
(Ordinary
Grade)

Shortlisted candidates who applied for the posts of Stenographer Grade I,
Stenographer Grade-II and Staff Car Driver (Ordinary Grade), shall be assessed
through skill test followed by interactive session and candidates who have applied
for the posts of Assistant (Judicial), Hindi Translator and Librarian so shortlisted in
terms of aforesaid criteria, shall be assessed on the basis of interactive session.

Final appointment will be subject to the candidates (s) fulfilling the eligibility
conditions, verification of their academic and experience certificates and other
formalities.

2 \1_\29?3\
(Vidya Prakash)
Registrar General



